\ 2021 TEM NO. 101 COURT NO. 8 SECTION |V

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 3840-3841 OF 2001

M P. HOUSI NG BOARD Appel lant (s)
VERSUS
SHI V SHANKAR MANDI L AND ORS. Respondent ( s)

(Wth office report )

WTH CGivil Appeal NO 3842-3843 of 2001
(Wth office report)

Dat e: 28/08/2008 These Appeals were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE TARUN CHATTERJEE

HON BLE DR JUSTI CE MUKUNDAKAM SHARNVA

For Appellant(s) M. B.S. Banthia, Adv.
M . Vi kas Upadhyay, Adv.

For Respondent (s) M.R P. Gupta, Sr.Adv.
M .M P. Si ngh, Adv.
M. Var agya Var dhan Dubey, Adv.
M . C. D. Si ngh, Adv.

M. S.S. Khanduj a, Adv.
M . Y. P. Dhi ngra, Adv.

Ms. Vibha Datta Makhija, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The matters are adjourned by two weeks.

( Satish K Yadav ) ( Phoolan Wati Arora )
Court Master Court Master



